
 

Serial 
No. of 	Date of 
Order 	Order 

Office note. to 
Order with Signatüre 	 action (If ... ) 

taken on ocdcr 

3 ;9.3.95 I-kard Shri B..Tripathy. No merit 

in Misc .a.p.licdt ion 201/95 ismuch 

as there is absolutely no acceptable 

n.terial to afffrn, that the appeal 

was filed by the petitioner a 

contended by the petitioner. However, 

the petitioner is at liberty to 

file an appeal if he so desires 
U 	'-- 

take the bonseq1ences. with these 

observations Misc.applicdtioji 201/95 

is disposed of. 	 / 
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